MENTIONING REPORT COURT NO 03

Date : 19/04/2022

No.| CASETYPE CASE NO. REMARKS
1 WP(S) 3545/2021 21/04/2022
2 WP(S) 3945/2020 26/04/2022
3 WP(S) 1259/2022 26/04/2022
4 WP(S) 1277/2022 26/04/2022
5 WP(S) 2850/2020 26/04/2022
6 WP(S) 3433/2021 26/04/2022
7 WR(S) o a0ao021 26/04/2022
8 WP(S) 1177/2022 27/04/2022
9 WP(S) 3484/2020 02/05/2022
10 WP(S) 1054/2022 02/05/2022
11 WP(S) 4913/2018 04/05/2022
12 WP(S) 4300/2021 11/05/2022
13 WP(S) 5829/2018 11/05/2022
14 WP(S) 3432/2019 11/05/2022
15 WP(S) 884/2017 11/05/2022
16 WP(S) 4436/2021 11/05/2022
17 WP(S) 391/2018 11/05/2022
18 WP(S) 422412020 List After 4 Weeks
19 WP(S) 2873/2010 List in the Month of July 2022
20 WP(S) 3196/2020 26/04/2022
21 WP(S) 945/2021 27/04/2022
22 Cont Cvl 7845%%)2‘3’22 IA 27/04/2022




MENTIONING REPORT COURT NO 09

Date : 20/04/2022

SL.No. CASE TYPE CASE NO. Remarks

1 W.P.(Cr.) 356/19 21/04/2022

2 W.P.(Cr.) 101/22 05/05/2022

3 W.P.(Cr.) 397/21 List If Defect Free
4 W.P.(Cr.) 123/22 List If Defect Free
5 Cr.M.P. 2062/21 04/05/2022

6 Cr.M.P. 1004/22 List If Defect Free
7 Cr.M.P. 997/22 List If Defect Free
8 Cr.M.P. 974/22 List If Defect Free
9 Cr.M.P. 2071/18 List along with . A.
10 Cr.M.P. 2233/20 List along with LA,
11 Cr.M.P. 2454/15 List along with . A.
12 Cr.M.P. 1742/20 List along with L.A.
13 Cr.M.P. 1274/16 List along with [.A.
14 Cr.M.P. 2283/20 In Usual Course
15 Cr.M.P. 3393/19 In Usual Course
16 Cr.M.P. 586/20 In Usual Course
17 Cr.M.P. 2197/21 In Usual Course




LIST AND COMPUTER

FOLLOWING CASES HAVE BEEN MENTIONED BEFORE C.N.- 12 TODAY |.E. ON 20-04-2022 TILL 03:30 PM

SL. NO CASE TYPE AND DETAILS REMARKS PENDING STATUS
1 [CR.A(DB) 1675/2017 PENDING
2 WPT 3560/2020 PENDING Allowed for 02-05-2022
3 WPS 1269/2022 PENDING Allowed for 02-05-2022
4 WPC 1031/2021 PENDING Allowed for 26-04-2022
5 Please mention before app. bench as per
WPC 1577/2022 present distrubution of roster
6 WPS 2100/2020 Allowed for 25-04-2022
7 TR.PET CVL 010/2022 PENDING
3 Please mention before app. bench as per
FA 328/2018 present distrubution of roster
9 CONT CVL 131/2020 PENDING




COURT NO.13
MENTIONING REPORT 20-04-22
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WPC1738/22
WPC3815/20
WPC4210/20
WPC3382/21

WPC2637/21

WPC1626/22

WPC1390/22

WPC98/22

WPC4049/21
WPC4405/19
WPC2261/20
WPC4433/17
WPC4621/19
WPC342/21
WPC303/21
WPC2193/19
WPC5144/21
WPC3287/17
CONT C142/21
CMP133/21
CMP43/22

CONT C792/21
CONT C99/22
CONT C96/22

28 April 2022
AS PER LAST JUDICIAL ORDER
AFTER SUMMER VACATION
AFTER 04 WEEK IF DEFECT FREE

AFTER 04 WEEK IF DEFECT FREE

AFTER 04 WEEK IF DEFECT FREE

AFTER 04 WEEK IF DEFECT FREE

AFTER 04 WEEK IF DEFECT FREE

USUAL COURSE
USUAL COURSE
USUAL COURSE
USUAL COURSE
USUAL COURSE
USUAL COURSE
USUAL COURSE
USUAL COURSE
USUAL COURSE
USUAL COURSE
06 May 2022
06 May 2022
AFTER 04 WEEK IF DEFECT FREE

AFTER 04 WEEK
AFTER 04 WEEK
AFTER 04 WEEK




